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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original spplication No, 85 of 2004
Jabalpuwr, this the 30th day of January, 2004,

Hon'ble Mr. G,Shanthappa, Judicial Member

Sushma Patel, W/o Late Dhaniram
Aged about 28 years Occupation
Nil, R/o Ranital, Jabalpur., APPLICANT

(By Advocate - shri M, Samghi)
VERSUS

1, Union of India, through its
Secretary, Department of
Telecommunication, Sanchar Bhawan,
New Delhi,

2. Telecom Factary through

Chief General Manager,
Wright Town, Jabalpur RESPONDENT S

ORD ER (ORAL)

The lsarned ceunssl fer the applicant seeks
W N
permissien te withdraw this OA with/liberty te -
.—éﬁ{
approach the preoper ferum. Permission is grantsd.

The DA is dismissed as withdraun with liberty te

Judicial Membsr

approache tha preper ferum.
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